
CENTRAL  ADMINISTRATIVE  TRIBUNAL 
GUWAHATI  BENCH 
GUWAHATI-05' 

(DESTRUCTION OF RECORD RULESO-1990) 

INDEX 
W~.,Aft  A N  o..  J. A.0. Z 	So. 
R.A/C.P No...  ............ 

E.P/M.A No.....  ...... 0.0 . ** Lot  ...  of. 

Orders Sheet.om.~;.]  
.9 ............. p ...... 

Judgment/Order 	 ..... pg.. N. ... 0... AS ~'P. o  

Judgment & Order dtd ................... Received friom H.C/Supreme Court 

O.A ..... .......... See .................. O..Pg..#..j ......... @..Seto ...... U 04400f.9640 

Z . E.P/M.P .......... o.*osess ........ o  ........ to$  ....... # .. # Pg ....................... to ................... 

R.A/C.p .............................. 0 .................. Pg ....................... to ........ 

We S ........................ ....... o. *6 ..... See . Seto ..... pg.. 0 .... 0 $ 0 . 0 0 0 # 6 . # 0 .. to 0 .... 0.4o.4.000400 

Rejoinder .......................... .................... P 

	

	 ........... to  ....... 9 

Reply ............. 
............................. .......... pg. . 	 .... Ao .................. 

Any other Papers ................ ....... .......... pg.  

1 f' \Memo of Appearance.. 	....... 0 ...... & ........ too ....... 00 ..... 	 -6:.0 \1 	 00.00.00 

Additional Affidavit ......... 	 ................ * .......... $.$.too ... 000.000 .... 0900.4-00*0 

Written Are ments ........ .............. gU 

Amendement Reply by Respor;dents ..................................................... 

Amendment Reply filed by the Applicant ... ........ ..................... 

Counter Reply ................ 0'.s ................................ $ ......... See ............. 0 ... $to.. 

SECTION OFFICER (Judl.f.  

I I F 



4 

($.EE RULE 42 

CENTRAL ADMINISTRATIVE TRIBUNAL 
UJWAHATI BE~Cfj :  

0 SH EET 
Orig inai -kpplecation 

Mise Petition No :  

Contempt petiti on  No  

Review i~pplecation No: 

'14PPieo~ants:-___,2. 

Re,sP,,Hdan-'--S.,-____ Lt~/ 
J -A4vDcate for the ;~pplecants:- A4,1  

for the Respi- ndants:- 

No 	e- —R  -66'1's  Date— 	 0 

'6.2003 	Heard W. V.K. Thomas, 10~irned 
Acounsel for the app'licant 

Issue notice to show c au~-6 
- 
as to why 

the application shall not be admitted. 
Returnable by f our weeks. 

List again on 7.7.2003 for admission.07  
Any promotion 

e 	
to the Post of Assistant 

j 	
Director (Lecture) in the North-Eastern 

	

Rx Replstm, 	 Police Academy, Umiam, hbghalaya shall be 
I 	 suoject to the outcome of the O.A. 

Vice-Chairman f7 
/?Y 	 mb 

1 	 7.7.2003 	 Heard W.V.K.Thomal, learned counsel 
L.-j Ij 	 for the applicant and also Mr. B.G,Pathak 

r 
~ ~14  LI  

learned Addl-G.G.S.C. 
W.Thomal, at the first instance, sub 

mitted that he wants to withdraw the applic 

tion because of formal defects and refile' i 
after removing the defects. Mr.Thoma.4 also 

submitted that a new cause of acti-on has-a 

emanated. 

Gontd. 



Gontd. 

7.7.2003 	Under the circumstance s the a pp- 
lication is dismissed on withdrawal 
with aX liberty to refile-it, 

kr--k ~.N -C -C 

k—V'ic e 	man 
bb 

Ar 
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MTR TIVE TRIBUNAL 

GM 	TI BENCH 
----------------- 

Administrative Tribunals Act, 	1965) 

O.A. Nro. 	 2003 
--------------------------- 

I -BETWEEW 

shri 	swaroop 	 Apnlicant 

A r--J,  D- - 

Lnion of india. 	& 	W.i-, 	 ... 	Respondents- 

- - - - - - - - - 

SYNOPSIS 	OF 	THE 	CASE 
- - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - 

in 	tMa 	application 	tne Applicant who, 	beinq' 

l qualified, had 	applied for 	the 	post of 	Asst7. 	Director 

I (Lecturer) in the Nort" Eastern Mice Academy, 	ind who had 

!appeared for the 	interview held an 28-3-03 persuant 	to 	af- 

~ l order passed by this Han"ble 7ri&.inal, 	is now vravi= for a 

d direution tc the Respondents to take 	into can sidenation the 

intepAsw-results of 	the Applicant 	too 	in 	the manter , of 

IsVection for the 	said post:; 

Date-H-ii 
.... ......... ..... ..... ..... . .. .. 

1995 The applicant obtainea Post Sraduate 

in Socialoqv 	(MA) 	from NEM, 

!1995 97 ... 	Me 	applicant qat 2 yenrs' 	res2arcn 	3xpern 

ence 	in the subject 	under 	Prof0-CM 11 ha 

the then Head of 	Deptt.of SociQoqy,MEKkJ 

I 115-12-9E 
..r 
h e 	applinant 	served 	as 	Asstt.Dnreztc- ... 

t o 
1 - 6 - P (Lecturer) 	in N.E.Police Academy 	for 	179 

days on ad-hoc basis 	 Annexure-f. 

18-6-99 Main 	the applicant served 	as 	amove 	fo?'' 

t o 
[ ~ 13-12-99 ancther 179 	 Annexure-5 

ncntd-2 



S 

U~M 

D a t e P a P t i 	U 1 	-i;i~ C 	a P 
. . . ..... ..... ... .... ..... . 

22-8-02 Again the 	applicant served an adihoa 	basil.'.'. 
t a 

I L Mi'i~ 	 X20 	Cays 

Presently the applicant 	is serving on ad- 
t 

bac basis 	inIhe - saad post,, -

11 	EL' x u r e - 7 

larch 	"02 in 	the meantime 	in 'Mapch 2002 thd post was 

advertised by UPSC for regula -,.-  n tmen t 

1 i f i 	a t i o n s 1 	Essential 	- 	(a)POst 
.. ..... ... 

Aradua- 

t e 	Degree 	i n 	Sociology/Psycholbqy/Sacial 

Anthropology from a recoqnised Unlar. versity or 

equivalent. 	(b) 	Two Years researchl/teachimg 

experience 	in 	any of the said subjects. 

De5irablec 	Experience of 	teaching" in 	acade7- 	P 

mic 	institutions 	in,N.E.Reqion of I india. 
Ahnexure-B 

I.A. 	55/2003 
..... . . .... ..... --l........1.1 	.... .. 	 .... 	..... 

The Applicaut, 	being qualified, abplied 	for, 

25-3-03 t 	Y-Ms t 	but 	he Was 	not called for the 

on!28-3-2003. ~ , interview scheduled to be held 

Hence he prefer ared O.A.no.55/20031 praying 

for a direction to the Resn.no.2 Vto allow 

him to apphar in the,intervieW. 

interim 	dt,25-3-03 order the Res- direcuMV 

pcoidents 	to-allow OR Apolicant td 	appear. 
Annexire-9 

2. 	0. ,  The 	applicant for,the appeared interview 

Wong with 10 other candidates. 

C1.A.no.55/2(.'!03 at (hismissed 10-4-03 disposed 

as infructuoys a s 	the 	applicant already 

he had priyed.for. secured the relieFthat 
Adnexure -10 

a, n t d - 



6 	
. I 

INav 	'03 	One of the c and i offered 	the apn-- d..~i.%-,- ~,.-? ,.; ~i/,,, ~----t. ~-4 ,..i.4.- 	en 

ointment without taking 	into consideration the 

of 	the 	applicant while 

such selection,, 

Hence 	the 	interview given by 	the apalicant hav-- 

ing not reached any 	logical concluslon, Ihi-::..i 

application 	is being filed 	seeking 	appropriata 

relief, 

IMain Groinds Urqed 
I ..-. I 	I 	_1 .... ......... .... . 

11) The Applicant has the Essential as well as the Desirable 

1 	qualifications for the post as advertised and he 
I 

appeared for the interview. Hence his case also ought to 

have been taken into consideration while making the finaj. 

selection and appqintment. 

2) Selection and offer of appointment made infavour alf: 

another candidate without taking into conside-tation the 

interview-results of the applicant, is unneasonable, 

arbitpay and contrary to the principles of servic2 - law, 

and also violative of Article ld of the Constitutiontt 

,3) Apparently the applicant was allowed to aopeqr in the 

interyiew merely as a show of commliance with the order-

of this Hon'big Tribunal. But in all fairness of thinq'it .-ni 

the Respondents ought to take the interview 0 --n its loqi 

cal concluMon and qive apnointment to the Applicant Q'i` 

he is found" to is more meritorious than -the other -- 

candidates,. 



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL. 

GUWAHATI BENCH 
----------------- 

(Application under Section 19 of 	thp 
Administrative Tribunals Act, 19E50 

A. no. 
--------------------------- 

12003 

-BETWEEIN"- 

Shri Swarbop Sharma Apolicant 

01 i on of India & ors Rehandents 
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INDEX 

. . . .. .......... .... .... .... ..... ..... ..... ..... 

f en 
.... ..... . 	... 

Particulars 
..... .. 	. ..... . 

pagg no. 
. .. ..... . 	..... . .. . .. .... ..... 

Amplicatimh 

Annexuh- 1 

~'-innexure7 	2 

4,; Annexure7 

Annexure" 4 

Annexure- 6 

Annemure- 7 	... 

ex 

Annexure- 9 

A n n e,-. 	r 	0 

--------------------------- 

Filed ay 

--------------- 7 ---------- 

. &P 



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 
-------------- 

(An Ap ~ .-ilication upder Section 	19 of - the 
Administrative Tribunals Act, 	1985) 

0. A. NO 
------------------ 

A 
-BETWEEN- 

Shri Swaroop Sharma, 

"GauriWhankar" 

Kench7 , s Trace, 

5011ong 	793 004 

Applicant 

.-AND- 

II The Uniqn of 	india, 

represented by the - ~ 

Secretary to the MO. of india, 

Dentt.of Develonment of North-Eastern Region, 

Vipyan Annexe, 	Maulana Azad Road. 

~ Mew Delhi 	110 011. 

.2. 	The Mion Public Service Commission. 

New,Delhi 	100 001 

tyrouqh 	its Secretary. 

W.Sehabati 3. 	 Chanambam', 

j N.E.Pol ice Academy, 	Umsaw 	791 123, 

Umiam, 	Meghalaya! 

Respcndents. 
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4:2 	That the Applicant also'bas a 2 Vears', : research i, 

experiencelin Socioloqv during 1995-97 under Arof. A.C. 

Sinha the then Head of thl Deptt. of SocioloKof North-

Eastern Hill University,, 

A 	copy 	of 	the 	certificate 	issued 	by 

Prof.A.C.Sinha dated 10/1109 is annexed h I  wreto 	as 

ANNEXURE- 2. 

Q3 	That the North-Eastern Police Acanamr 4. Lmlam 

(Keqhalayl) _is in institute 4or6oth outdoor A d academic 

training of police personnel of NE region. Eablier this 

institute was under the' M 
. 
inistry of Home Aflairs, Govtl ~-~~ 

Of india and,at present it is under the DeW. 	Developv 

ment of North-Eastern Region, Govt. of india. 

Q4 	That earlier there was an advertisement given in 

the Meghalaya Guardian' dated Nov.23rd, 1998 foe a post Of.~ _Vl 

Assistant,Director (Lecturer) in the North-Easlern Police'
~ 

Academy to be filled up on ad-hoc basis ~ The required-

ClUal i f icat ion was Post Graduate Degree in isoci I  ology/ 

Psychology/ 
I 
 Social Anthropol-ogy with two yearsV teaching/ 

the said subiect*y sea,"" experience in MY Of 

A copy of the aforesaid advertisementlis annexed ,  

hereto as ANNEXURE- W. 

4:5 	Tha 
. 
t as the applicant had the reuuireV quylifi -c~ 

selicted; and Cation, he applied for the Post znd was 

vide Order no.NEPA/EB/6/,Or%uo"! --!"!.!"..dated 9/12198, he was'., 

appointed as Assistant Director- (Lecturer) 

basis for 179 days w.e.f. 15/12/98 to 11/6/99., He joined: 

on 15/iMB and served tMAIM/99. 

A copy of the said appointment order dt.9712-98 

is annexed hereto as ANNEXURE- 4v. 

C",onitd--4 
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in the Q Advertisement no.5j as published 

9-15 March, 2002, is annexed hereto as ANNEXURf 

4 Ch 	That in response to the a-i'oresaid adlyertisement 

the Applicant, being f 11y qualified,, sub"itted his 

.pplicat 
1 
 jQ to the Respondent n 

- 
o.2. 	

00 

K9 ThAt the interview for the post in huestion W45 

later scheduled to be held on 28/3/03 at the qremises 

of the N.E. Police Academy itself. S e veral ad the'r persons . ~ 

who had Also applied for -the a f o r e s ii-.~ i::1 call~ 

letters directing them to appea 	
for the finterview on 

the said d 
: 
ate. F3ut to the Aplicant"s dismay he did no'~; 

receive any such letter, ~ 
and as there wero only 3 dayp 

remaining, forlthe scheduled ,  interview the Applicant lost 

all hope of receiving any C411 letter. Hence whe AOplican, 

preferred 
I  
"the C.A.no.55/2003 before this Hon"Ible Iribunal, 	Z' 

praying for a direction to the Respondent nb.2 to allow 

the ApplicAnt to appear -for the sa id interyiew. 	 q  

4: 'That by an interim Order dt. 2513/0 13 passed in 

the sai&&A.no.55/2003 this tion'ble Tribunyl directed 

the Respondents to allow the Applicant to appear in the 

said interview, stipulating that the result subject 

le  application. the outcome a f 

A 	copy 	of the aforesaid 	interim 	ordqr
~
qy  

dt.25/3/01 is annexed hereto as 	 9 1 

011 	That ~
peruant to We said interim older the Apn7 

for the i n ter view for the PoOt of Asstt,. 
I i cant' appeared 

in the N.E.Police Acadellyn held on 
Director ~ (Lecturer) 

2 
1 
 6/3/03. It may be mentioned that there wept it candi 

t h-  e! -11 including the Applicant, dates in d- 

s a id interview OH 

LAD Ill--- 



!aq 12 	That the aforesaid 	O.A.A. 	55/2003 o1ce again 

tame 	up 	for"admission before 	this; Hon'ble 	ribunal 	on 

'0/4/03. 	On that date the Applicant submitted Qat, 	per- 

Want 	to 	the interim order massed on 	25/3/03,1 he 	was 

0:11lowed 	to ampear 	in 	the 	interview 	held on 28/3t%. 	Acc --- 

_5rd ing ly 	this Hon'ble Tribunal 	was pleased 	to re ~:iord that 

iwnc ,i~ ,Vna 	applicant secured 	the 	relief prayed 	fc,01, 	no 	fur- 

_ctiop 	it necessary and the application was 	thus 

ilismissed 	al s , infbuctuous 	by 	the 	order 	dt.10/4/C, .'.-..`, 

copy of the aforesaid Order dt.10/4/05 passed 

In 	O.A.no.55/2003 is anneAwd 6ereto as ANNEXUR& 	10. 

013 	That -thereafter, 	while awaiting the 	result 	of 

the 	interview, recently the Applicant came 	to Www", 	I.L.- 	z 

Whe Respondents have offerred the appointment to Ithe post 

in question to one of the candidates who appeared' for the 

(12'e-5p.Y\~ds-4-  V1- - 3 
interview (Not jot APP1600011 by an order issued'Sometime 

Ln 	the middle of May 2003, 	directiQ the person "to 	join 

1-,....he post within A month 	if the affer is acceptedo inspite 

of best efforts the Applicant was unable to obtail 	a copy 

f3f 	the said,order. 	However, 	the Applicant states What 	as 

bn today no one hasAoined the post as yet. 
r 

7 

'That 	an further enquiry rec,arding 	the Rate of 

iis interview the Applicant came to know also that the 

Interview-results of the Appldcant have not been taken 

Into consideration while making the aforesaid selectionA 

t1ut on the other hand the results of tie other cabdidates 

L ly were co 
: 
nsidered. for reaso, 

- 
ns best known to the Res-

pandents. As such, it transpires that the Sterview 

fiven by $he Applicant has not reached Any loqichl c CHI 

ff-.lusion and he has been left h1q6 and dry. Hence this 

Implication seekinq appropriate relief- 

on  to 



7 

5,z 	 for Relief with 	Legal 	Provisions 
---------------------------------------- 

M 	That the Applicant has , the requipedl 	essential!! 

qualification 	for the 	in post 	question, ie. 	post Graduate 

Degree 	In 	Sociology from a Mecognized university 	Cie. 

H Li 	2 Years' 	research 	experience in 	the ~ 	subject, 

and 	Me Applicant duely applied for the post aid ampeared 

in the 	interview. 	As such, 	his results also ouqpt to have 

been taken 	consideration. while 
~
into making 	he, 	final 

1-5e lec t ion.... 

N2 	That 	the 	Applicant also 	has the 	Ai dditional 

.
desirable ~ qualification,ie.,eKpirience of teachinq 	in 	an 

academic 	institution 	in N.E.Region' of india. 	At Ahe 	time 

of application he had one year teaching experier'lce in the 

very same plot in question at the N.E.Polite Academy. 

Subsequently he has already out in another 8 mdnths move 

in that post. As such, haviQ hands-on experieqce in the 

most itse'"11.4"the Applicant is better suited Jan anyone 

else to be l selected. had his case been in fact cW"Slultw'''. 

Vi 
411, M -her when the said post was advertised 523 

for ad-4oc appointment (Annexhre-3 of this Apo"  WOW) 

the wale qualificAtions were olescribed as in thl Adver-1. 

tisement no.5 of the UPSC 	 of th"IS - Applica- 

tion) 	At that time the applicant was seletted and 

appointed in the post on 	ad-hoc basis because he 

h ad the required qualification. As such, now the Res-

-.1ondents cannot be permitted to raise a plea that the 

l Amplicant does not hale the required qualification, Ji.'M 

-consideration of 1­.J-. .--  arder to justify the non 
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CP 

540 That the action of the Respondents J.'Jn 	Selec- 

ting and offering appointment 
1 
 to one of 	the pandidates, 

w i thou t considerinq the case of the Applicart, jis 	alto- 

oether arbitrarv,  unreasonable aid contrary to the prin- 

ciples of service jurisnpudence, Ibesides beinq piolative 

of Article 14 of the Constitution. Hence. such selection 

of - er of annointment al rea4y so made is liable ,  to be 

Details of, Remedy Exhaustedt 
------------------------ 

That the Applicant states that there is no alternative 

e y available to him emcept to apprpach ,  this 

Hon'ble Vribunal. 

Matte rs n ot Previousiv Filed or Pendinq B"  f ore any 

--------------- 	

. ..... .... .... ..... .. 7 . ..... 
other Court, 

.... ...... 

Tha applicant declares that he has not fij?d any 

applichtion, writ petition or suit regarding thE ~ : 

matte 
, 
r in respect of which this application - hAs been 

made, before any Court or an . y other authorky or any 

ather Bench of the Tribunil nor any such Amplication, 

.writ petition or suit is 6ending before any 13f Met% 

S. Relief Sought For 7 

The Applicant pray? for the following reliefs 

That this Hon'ble Tribunal may be pleased to 

admit this application and call for the records, 

qf the -interview helb an 28-3-03 for the post w 

0  
Asytt.Director (Lecturer) in the N.E.Police Aca-

depy; and an perusal of the records andl
~ 

hedrinq the part."Asq may be pleased 

a) to direct the Respondents to take into consi 

Cantd-10 
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4 

III 

.deration the interview-results of tpe Aprli-

cant too in the mattep of selectiM for the, 

aforesaid post, and to offer him tle appoint-

ment if found meritorious; and 

W.,  to set aside and quash the selection and 

appointment of the Respondent no.Yor of any 

other candidate, for the post of Asstt.Dire- 

ctor (Lecturer) in the N.E.Police Ocademyg 

And- 

W any other approariata relief or 	1 i e f a a ~ ;.~%Y 

be granted as this Hon'ble Tribunal may deem 

-fit & proper in the circumstances of3he case. 

9. interim Relief Prayed For;; 
--------------------------_ 

Pending the final decision on this application, the 

Applicant prays for the issuance of tho following 

interim order- 

A direction may be Issued holding in 4beyapce the 

selection and appointment of,the Resp4nd,Q no.3 

the post of Asstt. DiVactor (Lecturer) in the 

ice Academy: 

10.This application is filed through Advocata ~ 

!!.Particulars of !.P.O. 
----------------------- 
1.M. no. : GG 490824 

Date of issue : 30/5/2003 

issu6d from t Guwahati Head Post-Office 

Payable at 

I S  Z o'''.Enclosures t 
----------- 

As stated in the index. 

Contd-11 



VERIPICAT.ION 
... .... ..... .... ..... .. 

1, the Appliant, 6 h r.J. 	 Sharma, son ,  of Shri 

ID.C.Sharma, aged about 31 years, presently wcrkihg as ad-

hoc Asstt, Director (Lectur er) in' the Nork-Easterh 

Police Academy, Umiam (Meghalava), and resident Pf "bauri 

Shankar", Kpnch's Trace., Shillong 793 004 dn hereby 

verify that- the statements made in the applichtion in 

..:, .avas 1, 2.) 3 Zr ' 9- 	3, 	 13 4 , )~ , & If 7 a A true to 

my knowledge, those made in para6y 1  1 4 _40 

true to Kv information based an records, Ad Mose 

m a a e i n p a r _)__O 5_1 are my humbW 

submissions based on legal advice Ind 1 have not'IsuprEss 

ed any material lact, 

7",  

And.! sign. this Verification on this 	 day 

of June, 2003 at Guwahati.y 

'a  Sivature. 
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13 	 Phone - 27044 lkesidcnce~ 
Phone - 2~ 234 office Pit  
Grim - NEHU 

N 0 .  N 
Department of SodologY 

SCHOOL OF SOCIAL SCIENCES 

A. C. 	 NORTH-EASTERN HILL UNIVERSITY 
SHILLONG - 793 014 (INDIA) 

10 November, 1998* 

TO WHOM I T MAY  OONCERN 

Mro Swareop Sharma has been an MA student in this department. 

HeAs known to me as a researcher t  as he worked in my 

research project during 1995-1997. 1 found hi friendly 

person $  who has sufficient skill for sociability. J wish 

him well in life. 

A.C. Sinha 



'LA-~~V,Vt(  / 'I-Zq 	) 	3 — ~  R'  - 

kkANI 
I  LI  e.posve, 	 *ientificlaid~) ;  Asstt. Dire tor (Leezt l 	- 	 . 	c 
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L Dirktbi,~.(SdefiOf " 
	

Candida e 	ualifi'd 	gree/ 
'Eldst ~ Griduali 	i9diehce ~ .Yy~kth tea ihg'pxpetienci ~,- _D 	in eq 

Or9-,, 	 egree 

O-mtt.'. Dip 
	

IQU M. 	 e ~jn SociologyjPsyc'h6'i- 14C 	-ost;GraduW': 

	

-~J f ­ ,tt 	- . 	- , gr 
IP6;with.-tw6" lY'6a­r's' -i'r'e'searc teaching expefience in ogy8ocial.- 'Anthilojib 	

6j& ~anyof fli' b 	'it:ioned ~.~u 	ts.. 	
t Asstt.])i'r' *&' ~tor"(L"'a" : )' -,."13e" 	Law w" ­ _ W 	gree in 	ith. two years teaching experiz- 

. ~nce lin''aninstitu ~~oq!C§Ilege. 
Interview on,  W Deci* 1998'' 	hrs ith original. testimonials. 9 : 	at * 	w 
'Venue 	tfi~ . Directo,r, North Easter~ Poke Academy, Umsaw, M 
.Umiam(MP,ghaIaya) ­.I,"' 

14, 
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Shii S.Waroop Shai-ma is herclov appointed ;aq Asstt- 'Director 
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Nortl,i Eastern Police Academy 
Government of Indi(I 

Ministry of Home Af~airs 
Unisaw :793 1.23 : Unilain : Meglialaya 

No. NEPA/Apptt(ADLec)/5/99//C3 D —~~ td. Unisaw, tlie6tll,  June'99. 

ORDER 

Shri Swaroop Sliarma is hereby appointed as Asstt. Director 
(Lecturer) on ad-hoc basis for a period of 179 days with effect frorn the 
forenoon of 18/6/99 to 13/12/99 afternoon or till a regular appointment of 
Asstt. Director (Lecturer) Is made which-ever is earlier, in the scale of pay 
of Rs.8000-275-13500/- p.m. plus other allowances as admissible to the 
Central Government Employees from,tirne to time. 

The ad-hoc appointment liowever will not make Sliri Swaroop 
Shal-nia entitled to claim any regular appointment. 

KKR a - , I 

Memo. 	 /01 	 Director 
j 

No. NEPA/Apptt(ADLec)/5/99// 	Md. Unisaw, the 4
~t~

,,'June'99. 

Copy to : -  

The Director (NE-11), Govt. 
of India, Ministry of Home 
Affairs, New Dellil. 

The Under Secretary, UPSC, 
Dholpur House, Sli',ijalian 

Road, New Dellil. 

)The matter relating to the 
Iselection of Asstt. Director 
j(LeCtUrer) is under process 
and. likely to take 
some time. Services of an 

)Asstt. Director (Lecturer) is 
I essential 	in 	view 	of 
) ongoing -train ing programines 

The RPAO(IB), Slullong-03. 
The A/cs Section, NEPA, Unisaw, Barapani. 
Sliri Swaroop Sliarnia, Asstt, Director 
information & necessary action, pl. 
Personal file. 

-7) 	Office order file. 

fl'A It' I 

. I &/
~ ~) 

IV  do,  

(Lecturer) — for 



Director, I/C 

'~ Dtd Memo No.NEPA/Apptl(AD'Lec)/5/99/Vol.J,9 z b-- 0 U. 
Co'pY  to:- 

2. 

M~40  

 
 

The Dy. Secretary, Deppt. Of DONE,R, Govt of India,-Vigyan Annexe, i Maulana Azad Ro'ad, New Delhi — I 10 0 11. 
The Under Secre ~ary, UPSCJDho1pur House, Shaialian Road, New Delhi- 
110011. 
The RPAO (IB), Shillong-03 :  
The Accounts Section, NEPA, Urnsaw, Meghalaya. 
Shri Swaroop Sha; rma, Assistant Director 9Lecturer), NEPA, for 
information. 
Personal file 

ffice Orrfi-r Pdr- 

1-1 K Mazumdar 
Dy. 1) 1 rc c t o r (A) 

.9 

j4, 

Unisaw, Au4-3- ? 

~ I 

	

'X~i Y~ e--44A A-e 

Government of India 
Department of Development of North Eastern Region 

Urnsaw, Urmarn- 793 123 
Meghalaya 

No,NEPA/Appt1(ADLec)/5/99/ 	 Dtd. UmsaW, th 	Aug,02. 

ORIDER 

Shri Swaroop Sharma, SIO Shril Dhyarj Sharma,P.0- Gaurl Shankar, 
Kench's Trace, Shillong4, is he~ reby appointed as'Assistant Director (Lecturer) on adhoc 
b~sis for a period of 132 days with effect fro: rn th6 forenoon of 22/08/2002 to 31/12/2002 
afternoon or till regular appointment of As~ istant Director (Lecturer) is made which-ever 
is ~ earlier, in the scale of pay of Rs. 8000-275-1 1 3,500/-p.m. plus other allowances as 
admissible to the Central Government Employees from time  to time .  

The adhoc appo' 111tillent however will not make Shri Swaroop Sharma 
entitled to claim any regular appointment or subsequent appointillent. 

Pj/1 '  Al'\' 



tv 

GOV1',1RNN11 ,',NT01T INDIA 
DEPARTMENT OF DEVELOPM FWFOFINIORTH r,, ASTI~'RN REGION 

NORTnE4ASTERN POLICE ACADI'llki V 
UMSAW, UMIAM — 793 123 

(MEGHALAYA) 

1111-71 	

11 	

7; 

No. NEPA/Apptt/AD(Lect)/5/99/Vol.1 6-0 	C(I: /0  /Feb.,/2003 

0 11 D I ,, R 

Shri Swaroop Sharma is licreby appointed as Assistam Director (Lecturer) 
in the scale of pay 	of Rs. 8000-275- 13500/- 11111. plus Othel-  allowailces w.e.f. 
10"' February, 2003 to 7"' August, 2003 for a period of' 179 days or till regular 
appointment is made whichever is earlier. 

The ad-hoc appoillitillel -it \Vill not make , ~ iititicd to claim any regular 
appointment or subsequent appointments. 

During the period of apI)oIj -itmeiit. IIIS 1-ICLICICILIMIC1 .  \vIII be NEPA, Urnsaw 
and will be provided government accommodat'1011. 

(T. Pachuau, IPS) 
Director 

Copy to -  - 

The Dy. Secretary, DeI)tt. of'DONER. Govt. cd'hidiii. Vigyan Annexe,. 
Maulana Azad Road, N e \v Del h I — I 10 0 1 1. 
The Under Secretary, UPSC, D1101JR11-  I fOLISC. Shah,lahall Road, New 
Delhi — 110 011. 

3  The RPAO (131), Shilloi -io — 0 3) 
4,The Accounts Section, NEPA, [inisavv, NIcohakiya 

Slu-i Swaroop Sharma, Gauri Sliankar. Kciich'sTrace. Shillong — 04. 
Personal File. 
Office Order File. 

(T. 1 1 achuau, IPS) 
Director 

L 



requirement of 5 years experience. 
DUTIES, ANY OTHER CONDITIONS & 
BENEFIT: Same as in Item No.3 above. 
Any SpI Conces for Andaman & Nicobar 
Admn.:- a) Special compensatory 
allowance 0 As.525-650/- p.m. b) Special 
Duty Allowance 0 25% of basic*  pay 
subject to  a maximum of Rs. 400/-p.m. 

5X 0  F-1 	
002,R.111) ONE ASSIS-1 

'e', No  T NIT DIRiCT LECTURER) IN NORTH 

EASTERN  PO 
ICE ACADEMY,.MEGHA. 

LAYA, MINIST~Ry OF HOME AFFAIRS. 
QUALIFICATIONS: ESSENTIAL: A) 
EDUCATIONAL: Post Graduate ()agree in' 
SociologyiPsychology/Social Anthro-
pology from a recognised University or 
equivalent..B) EXPERIENCE: Two years .  
research/teaching experience in any of the 
subjects mentioned in EQ(A) above. 
DESIRABLE: Experience of teaching in 
Academic Institutions in North Eastern 
Region of India. DUTIES: To teach 
Behavioural Science, Sociology, 
Anthropology and allied subjects relating 
to Police functions to the Police Officers of 
the rank of Dy. SP to Sub-Inspectors 
attending Basic and Advanced courses 
and to perform other training and 
administrative duties that may be assigned 
by the Director, NSPA from time to time. 
HO: North Eastern Police Academy, 
Meghalaya. ANY SPECIAL CONCE- 
SSIONS: Rent free accommodation is 
available duly connected with the facilities 
of light and water supply. 
6. (Re No.F.1/296/2001- 	ONE 
SENIOR SCIENTIFIC OFFICER, GRADE- 

BOARD, GOVT. OF NCT OF DELHI. The 
post is reserved for Other Backward 
Classes Candidates. QUALIFICATIONS: 
ESSENTIAL: EDUCATIONAL: I) Same as 
in Itern No.2 at (I) above. ii) Completion of 
Compulsory totaling internship. 
DESIRABLE: Knowledge of Hindi. 
DUTIES: To attend the patients thiough 
Departmental Dispensaries. HO: Delhii 
N gw tD~Ipi. ~NY OTHER CONDITION: 
nva a. practice of any kind whatsoever 

shall not be allowed. 
(Ref.No.F.1/295/20011 ~-R.111) ONE 

LECTURER(FOREIGN TRADE) UNDER 
DIRECTORATE OF TRAINING AND 
TECHNICAL EDUCATION, GOVT. OF 
NATIONAL CAPITAL TERRITORY OF 
DELHI. QUALIFICATIONS: ESSENTIAL: 
A. EDUCATIONAL: Atleast Second Class 
Master's Degree in Commerce (with 
Foreign Trade as one of the subject) of a 
'ecolinised Un iversity or equivalent. B. EX 

PE  R  IE  
. 
N  C  E: About three years 

Teaching/Prof.ssional 	experience. 
DESIRABLE: Post Graduate Diploma/ 
Certificate in Foreign Trade. DUTIES: 
Teaching and allied duties. HO: DelhVNew 
Delhi. 

(Ref.No.F.1/1 46/2001 -R.VI) 
FOURTEEN ASSISTANT ENGINEERS 
(CIVIL) IN ANDAMAN PUBLIC WORKS 
DEPARTMENT, ANDAMAN It NICOBAR 
ADMINISTRATION.'Of the fourteen posts, 
one post(permanent) is reserved for 
Sched6led Tribe Candidates -and 
remaining thirteen posts (six permanent 
and seven temporary) are unreserved. 

Employment News 9 .. 15 March 2002 
	

W191"'ily'"18:11MR., 	M-O  
W 

. INVITES APPLICATIONS FOR THE, FOLLOWING POSTS - 
(Ref.No.F.1/203/2000-R-IV) FIVE to under graduate/post graduate medical 

DEPUTY 	I 	SUPERINTENDING, students. To conduct and guide research 
ARCHAEOLOGISTS 	. 	IN, 	THE work In the speciality.'To provide patient 
ARCHAEOLOGICAL SURVEY OF INDIA. care in the specialit~. Any other duties that 
Of the five posts, one post is reserved for may be assigned by the authorities from 
Other Backward Classes ,  Candidates. time to times. HO:JIPMER; Pondicherry but 
QUALIFICATION , 	. ESSENTIAL: A. likely to serve anywhere in India. ANY 
EDUCATIONAL: I) Master's degree In -OTHER CONDITIONS: (A) Private practice 

—Indian History/ Archaeology/Sanskrit/ -of any kind whats oever shall not be allowed. 
Persion/Prakrit/Pali/Arabic/Anthropology including any consultation and laboratory 
with knowledge of Stone age Archaeology/ practice. (B) the candidates selected will, if 
Geology with knowledge of Pleistocene so required, be liable to serve in any 
Geology of a recognised University or Defence Service, or post connected with 
equivalent. ii) Diploma in Aichaeology from the Defence of India for a period of not less 
the ASI or eqi3ivalent, OR 2 years research than four years including the period spent 
experience in Ancient or Medieval Indian entraining, if any provided that: (I) he/she 
History, 	Archaeology, 	Epigraphy, will not be required to serve as aforesaid 
Museology, Architecture or any study afterthe expiry of 10 years Irom the date of 
connected with the art and Architecture of appointment. (ii) he/ 

' 
she will not ordinarily 

India with specialisation in one or more of be required to serve as aforesaid after 
the following fields: 	a)Pre-history and obtaining the age of 45 years. OTHER 
Proto-History: b) An and Architecture of BENEFIT: BENEFIT OF ADDED YEARS OF 
Northern India (Early'period) c) Medieval SERVICE AS ADMISSIBLE UNDER RULE 
Monuments of Northern India and Deccan 30 OF CCS(PENSION) RULES IS 
d) Art and Architecture of South India with APPLICABLE TO THE POST 
special preference of Temples..NOTE: - 3. 	(Ret.No.F.1/354/2001-R-1) 	TWO 
Candidates selected for the posts will, SPECIALISTS IN FORENSIC MEDICINE, 
during the period of probation, be required MINISTRY OF HEALTH AND FAMILY 
to undergo training as per requirement of WELFARE, 	DEPTT. 	OF 	HEALTH, 

'Archaeological job'ptescribed by the SPECIALIST GRADE 11 OF CENTRAL 
Survey of India and will be required-to pass -HEALTH SERVICE(NON-TEACHING 
a Departmental examination before SPECIALIST SU5- 

I 
 CADRE). Of the two 

confirmation. DUTIES: To undertake posts one post is reserved for Other 
Excavations, Explorations & Preservation Backward 	Classes 	Candidates. 
of 	Monuments 	on ~Archaeological QUALIFICATIONS: ESSENTIAL- 	A 
Principles,.Preparation of technical reports EDUCATIONAL: 	1) Same asin Item *No.2'  
on 	Monuments 	& 	Antiquities, at (I) above. ii) PG. degree in the concerned 
Archaeological research in general and to speciality i.e. M.D.'(Forensic Medicine) 
assist the Superintending Archaeologist in M,D.(Pathology), M.D./MRCP in lvedicin ~ 
running the,Office..HQ: Liable to serve with diploma in Forensic Medicine/diploma 
anywhere in India or abroad. in medical Jurisprudence, Speciality Board 

(Ref.No.F.1/358/2001-R-1) 	TWO of pathology (USA) or equivalent. S. 
ASSISTANT PROFESSORS OF RADIO- EXPERIENCE: Three years experience in 
DIAGNOSIS, MINISTRY OF HEALTH AND concerned speciality after obtaining post 
FAMILY WELFARE, DEPTT. OF HEALTH. graduate degree. NOTE: I t~ ill: Same as 
SPECIALIST GRADE-11 (TEACHING SUB- in Item No.2 above. DUTIES: To perform all 
CADRE) 	OF 	CENTRAL 	HEALTH duties required of a specialist in the 
SERVICE. Of the two posts one 	post,is concerned speciality. To perform various 
reserved 	for 	OBC 	candidates. adminisirative duties may be assigned from 
Q UA LIFI CATIONS: 	ESSENTIAL: A. time to time. Any other duties that may be 
EDUCATIONAL: I) A recognised medical assigned by the higher officers. 	ANY 
qualification included in the first or the OTHER CONDITIONS & BENEFIT: Same 
Second Schedule or Part 11 of the Third as in Item No.2 above. Any Special 
Schedule 	(Other 	than 	Licentiate Concession: For Andaman & Nicobar 
Qualifications) to the Indian Medical Admn. & Lakshadweep Admn:- a) Special 
Council Act, 1956. Holders of educational compensatory allowance 0 Rs.525-650/- 
-qualifications included in Part 11 of theThird p.m.. b) Special Duty Allowance @ 25% of 
Schedule should also fulfil the conditions basfcpay subject to a maximum of Rs. 400/- 
stipulated in sub-section(3) of Section 13 p.m: 	I 	i 
of the'IMC Act, 1956. ii) Post Graduate 4. 	(Ref.No.F.1/12/2002-R-1) 	TWO 
degree qualifications 	in the concerned UROLOGISTS, MINISTRY OF HEALTH & 
speciality i.e. M.O.(Radio ~Diagnosis), FAMILY WELFARE, DEPARTMENT OF 
DIARD or equivalent diploma of two years HEALTH, SPECIALIST GRADE 11 IN THE 
duration or equivalent. B. EXPERIENCE: NON-TEACHING SPECIALIST SUB. 
At least three years teaching experience CADRE OF THE CENTRAL HEALTH 
in (he concerned speciality as Sr. Residentif SERVICE. Of the two posts, one post is 
fulor/Demonstrator/Registrar/Lecturer after reserved for Other backward Classes 
the requisite post graduate degree Candidates. 	QUALIFICATIONS: 
~ ualifit:ations. NOTEA: The Medical ESSENTIAL-A. EDUCATIONAL: I) Same 
qualificaiions possessed by the candidates as in Item No.2 at(i) above. ii) Post Graduate 
should have the recogniti on of the Medical degree in. the concerned speciality i.e. 
Council of India. NOTE:11: In so far as Post M.Ch(Urology) or speciality Board of 
graduate medical qualificatio'ns awarded Urology(USA) ' or 	equivalent. 	B. 

rt,y 
-IndiafrUniversities are concerned, they -, 'EXPERIENCE: Thrde'yea 

- 
rs expirience in 

should also find a placi In the Schedules the speciality of Urology after obtaining the 
to the Indian Medical Council Act, 1956, as first Post Graduate Degree. NOTE, I to III: 
amended from time to time. NOTE:111: Same as in Item No.2 above. NOTEL:IV: 
Holders of speciality, Board of USA In the case of qualifications in Supei- 
qualifications should complete the entire Specialities(M.Ch/D.M.) except in case of 

I requiremerits of 'the Board conce'r6ed. holders of D.MJM.Ch of 5 years duration, 
Teaching experience in any other the ho.iders'should"have' 	obtained M.D. 

I posts like the post of GOMO/MO shall not (Gen Medicine) or M.'S(Gen Surgery) or an 
a considered for eligibility purpose for equi4ent qualification as -prescibed by 

k' 

ruitment to the teaching posts. NOTE: said council in its' recommendations on RG. "  c 
itm 

V: Persons who have done their MID or medical examination. NOTE:V: In the case \
NOTE-IV: 

Llip; me in Radiology before 1985 will also of holder of O.M./M.Ch'qualification of 5 

. 

 bee'gibib to apply for the posts of Radio- years duration, the period of Sir P.G. 
Diagt osis/Radio-Therapy. DUTIES: To residency rendered in last part of sitid D.M./ 
impart 	eoretical and oractical instructrins M.Ch 	shall 	be 	counted 	towards 

IWALLISMS1 IN CENIFIALFORENSIC QUALIFICATIONS: ESSENTIAL: A. 
SCIENCE LABORATORY, CENTRAL EDUCATIONAL: 	Degree 	in 	Civil 
BUREAU OF INVESTIGATION, MINISTRY Engineering of a recognised University or 
OFHOMEAFFAIRS. QUALIFICATIONS: equivalent. B. EXPERIENCE ,  Two years 
ESSENTIAL: 	A. 	EDUCATIONAL: professional 	experience 	in 	Civil 
Master's degree in Mathematics or Physics Engineering. DUTIES: Supervision and 
or Chemistry from a recognised University execution of works of field unit, as per 
or equivalent. 	8. EXPERIENCE: Three norms and standards laid down in designs. 
years' experience in Laboratory in fire arms drawings'and estimates. To achieve targets 
and explosives. DESIRABLE: Doctorate fixed by the Department 

I 
 successfully for 

Degree in Mathematics or Physi 
. 
cs or completion of each proibct with due 

Chemistry from a recognised University or consideration for quality and economy and/. 
equivalent. DUTIES: To examine firearms or the proper maintenance of the buildings, 
and explosive cases, visit crime scene structures, areas and equipments under 
under supervision of Head of Division his charge by implementation of the 
(Ballistic). HQ: New Delhi with liability to policies and general orders of the 
serve anywhere in India. Department. Preparation of the Works 

(Ref.No.F.1/315/2001-Fl.111).ONE Accounts and Stores Accounts, proper 
ASSISTANT DIRECTOR(GENERAL) IN maintenance of stores and their accounts 
NATIONAL CIVIL DEFENCE COLLEGE, under his charge and weeding out 
NAGPUR, MINISTRY OF HOME AFFAIRS. unseMceable stores, inspection of 
QUALIFICATIONS: ESSENTIAL- A- buildirigs, structures, areas and equipment 
EDUCATIONAL: Degree,of a recognised. and record acerlificate to that effect. 	HO :' 
University preferably in Science or -A& N Island. SPECIAL FEATURES OF 
equivalent. B. EXPERIENCE: Qualified in RECRUITMENT TO THE POST OF 
the 	Emergency 	Relief 	Officers 	or ASSISTANT ENGINEER (CIVIL) APWD. 
equivalent 	Courses 	at 	the 	Central Depending 	upon the 	number of 
Emergency Relief Training lAstt(NOw application's received in' response to this 
NCDC), Nagpur or similar)rgAt recognised advertisement for the post 	of Assistant 
by Govt of India and about Me yrs exp as Engineer (Civil), APWO, th4 Commission 
Emergency Relief Officer or Instructor in may hold a Recruitment Test at the followng 
Emergency Relief. OR About four years centres to short list candidatei for interview. 
service in 	the 	Defence 	Services as a' Contras: Delhi, Port Blair, Chennai, 
Commissioned Officer. DESIRABLE: I. Kolkatta, Allahabad,Mumbai and Dispur. 
Teaching experience. 2. Administrative The 	candidates have to indicate anyone 
experience. 3. Experience of conducting, of the above  mentioned centres in  theftck.' 
demonsirationlexcercises. C'Knowledge—CIlipithIs (ROMAN S601115T)'In'the right 
of Wireless Communications and Fii 

- 
rst Aid. hand side of the space provided foi 

DUTIES: instructions on Civil Defence indicating the date of birth in figures but 
Communications Relief Operations and below the space provided for writing the 
any other work allotted by the Director from MIDDLE NAME and SURNAME'ln Part I of 

,time to time. Responsible for proper the 	Application 	Formal. 	Recruitment 
maintenance of wireless sets and Test shall comprise of a 2 hour objective 
telephone equipment In the College. He type question p6per with multiple choices. 
-will be the Mess Secretary and will The 	. question paper shall cover all the 
supervise mess arrarige mess meetings. care 'areas 	taught 	in 	a 	BE(Civil)/ 
Administrative duties as May be allotted B.76~h.(Orvit) 	programme.* The question 
by the Director from time.to  time. HO: will be set In 	Engliih - onl 	Use of 
Nagpur, but liable to serve anywhere in calculators/slide rulerslloij'tatles is not 
India. permitted. 	The 	candidates 	'have to . 

" (Ref. 	No,F.1/321-2001-R.1) 	ONE send one copy of their duly signed recent 
DOCTOR(GOO) GRADE 11 IN DELHI JAL 
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RULE - 4 
CENIT R.2-,,L 

~WIIINISTRATIVE TRIBUNAL 
GU11JA&;A1I,1 BENCH 

—ORDER  SHEET 

Original Appli catio , l  1 ,jo.  

Misc. Pet-ition No. 

Contempt Petition No. 

Review Application No. 

APPliCant (S) I"V\ 
Vs. 

ResponUent 

AdvOc-te 

&dvo C a  t e 	

fOr the aPPiicant (s) 

for the responuent 

No tes of the ReCj is try 
— 	

Date 
Order of the Tribunal. 

25.3.20031 	
"eard Mr. V.M. Thomas, learned 

!counsel for the applicant. 

Issue notice to show cause as 

-to why the application shall not 
be admitted. 

/Z 
Also ,  issue notice to show V 

cause 43 to why interim order as 

Prayed for shall not be granted. 
Returnable by two weeks. 

:AX 	 Mrs A.K. Choudhury, learned 
/Addl. CoG.S.C. for the responde nt s  
accepts notice on behalf of the 
respondents. 

As an interim measure, the 

respondents are directed to allow 

applicant to appear in tile Interview 
for the. post Of Asstt. Director 
(Lecturerl, but the result i s  
subject to the Outcome of the 

-application. 

List on 
admiss- 10 -4.2003 for 

Ion. 

Sd/ V ICL CHAIFIMAN; 
Sd/ MEMeER (Ad.) 



RULE 	4~ 

CENTPAL ADiIINISTRATIVE TRI13UNAL 
GUV1AW)!_1'I 13ENCH 

ORDER  SHEET 

Original Application 

Misc. Petition 

tContempt Petition No. 

Review Ap~l icat ion 

A'plicant p 

Vs. 

Resppnaent.(s) 	 'Irow 

Advo cct t e 	f or th e~ appl ica nV s) _YP  Y) 

Advocate for the responclent (s) ~ 	0 

Notes ~-of the Registry 	Date 	 Order of the: Tribunal 

G U 1,  "A? 

-V& 

10.4.2003 	Heard Mr. VoM. Thomas, learned 

counsel for the applicant and also Mr. ~ 

A#K. Choudhury, learned Addl. C.G.S.C. 

for the respondents. 

The only relief, the applicant 

prayed for was to consider his case 

for selection for the post of Assista-

nt Director (Lecture) in the North- 

Eastern Police Academy, Umiam, 

Meghalaya. It has now been stated that 

in view bf the order passed on 

25.3.2003, the applicant was allowed 

to appear in the interview held on 
that 

28.3.2003 andZthe applicant was allow- 

ed to participate In the selection 

process* 

Since the applicant secured 

the relief prayed for no further 

direction is necessary. 

The application thus dismissed 

as infructious. No order as to costs. 

Sd/VICE CHAIRMAN 

~ " ~M" 

.. ..... 	 . .... .... 

Ile 	 ~"x 
4 '~ 
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